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MATTERS RAISED WITH PERMISSION

Tapping of telephones of highly placed people in the Government
and Private Sector by a corporate house
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SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I too associate myself with the
matter raised by the hon. Member.

Need to take steps to ensure utilization of cess collected

from various sources

SHRI DEREK O’BRIEN (West Bengal): Sir, while the Government is peddling
cooperative federalism, I am very happy that you have allowed this Zero Hour



